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[Shri Surendranath Dwivedy)
mot possible for us who are sitting here
to table amendments now.

Shri Ranga (Chittoor): It is mnot
possible to give them today. So,
notices should be received on Monday

Mr, Chairman: I agree that the
npotice is very short, because most of
us who would like to table amend-
mentg are engaged in the House. In
that case, 1 would suggest that we can
¢hange the original announcement and
say that Members who wish to table
notices of amendments may do so by
10 a.m. on Monday.

15.56 hrs.
RESOLUTION RE: IMPORTS OF
FOODGRAINS UNDER PL 480
—contd.
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[Mr. DepuTY-SPRAKER in the Chair.]
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Mr. Deputly-Speaker : How much

time does the Minister require for
reply?

Shri C. Subramanjam: 20 minutes.

Mr. Deputy-Speaker: What about

= Shri Mukerjee?— 1 will call the
AT A A § | TR ATE ¥ A €L Minister at 4.30 or 4.35 P
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Shri Surendranath Dwivedy: This
Resolution gives us an opportunity to
discuss the impa:t of imports in our
food economy much more than the
political aspect of it. It is time we
took into account the entire devclop-
ment in this aspect during this period.

In my amendment by way of & sub=
stitute to the Resolution, I have
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pointed out that not only is it in-
jurious to our economy to get im-
ports, but we must fix o definite time-
limit within which period we must
attain scll-sufficiency in food and we
must be able to stop all imports mot
only under PL 480 but all imports of
food from foreign countries. That
should be our aim,

Imports of  KARTIKA 21,

I do not want to go into the politi=
cal aspect, although recent experi-
ence and the attitude of the countries
from which primarily we are import-
ing are such that one would feel that
however difficult it may be, we
should cut off all such connections
whatsoever, Here in this
particularly one hag to take into ace
count the present situation, a situa-
tion for which I do not blame the
forelgners or Lhose who are giving
us food but the Government itself,
for the preseni economic disaster. It
will be seen that from 1054 to 1004,
this country imported foodgrains to
the tune of 33 million tonnes out of
which 24 million tonnes were from the
US. In what way have these imports
actually helped to balster up our eco-
nomy? Prof. Mukerjee sald that the
primary purpose was to check infla-
tionary tendencies in prices and also
to have a buffer stock. When In
1954, there was no food difficulty at
all and we explored the possibility
of importing foodgrains from other
countries, it was thought that it was
necessary to go into the maiter from
a long-term point of view, taking in=
to consideration the demand and sup-
ply position. Ong of the purposes
was also this that by geiting food-
grains from abroad, we would be able
to formulate a stable and long-term
food policy.

Let us examine whether these pur-
poses have been fulfilled by imports
all these yearsa 1 find that actually
instead of having an economy which
would encourage more production In
the country, we have. because of the
easy availabllity of these foodgrains
from foreign countries made our
economy entirely dependent on im-
ports. When the question of stopping
imports s mooted, immediately it is

1887 (SAKA) Foodgrains (Res) 1704

asked: ‘How can we live? Probably

ut American food, we will all
die in g day.' We have reduced our-
seives to this rid:culous position, bes
cause of this policy, Specially from
1960 our imports have increased and
more and more we arc dependent
only on the US. From 1860 till to=-
day, we huve imported more than 10
million tonnes of wheat ang more
3:1 1 million tons of rice from the

As regurds distribution of  these
within the country, every year we
are incurring losses to the public ex-
chequer because we are distributing
them at g subsidised rate. Latest
figures show that the losses in  one
year to the Government of India In
this regard are aboup Rs. 241.2 lakhs
I am quite sure we are spending about
Rs. 200 crores on these imporls ane
nually. If even this amount had been
distributed  amongst the peasants,
Just to glve theme an incentive, ‘take
this money and produce more food in
the country’, probably the pessants
in this country would have been able
to give us this quantity of foodgrains.

Shri Shivaji Rao 8. Deshmukh:
More than that.

Shri Surendranath Dwivedy: More
than that, I quite agree. What have
we done?

Shri Bibhut! Mishra  (Motihar):
We have done much.

Shri Sarendranath Dwivedy:
Therefore, you sre depending on
Americal

What I want to point out

Is this. Even today we can do away
with imports, because after all, taking
the present production into account,
the deficit will be about 8 per cent,
not more than that

An bon. Member: Seven per cent

Bhri Burendranath Dwivedy: The
per capita availability of cereals In
1963-84 was 132 oz. After importing
food and distributing it—the buffer
stock is completely exhaousted now—
we have been able to Increase the
per capita availability by only 13 oz
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[Shri Surendranath Dwivedy]

For thig increase, which is nothing
compared to the need gof the people,
is it advisable that we continue these
imports which goes aguinst our self-
respect and injures our economy?

Why is there this cry for stopping
these imports all at once? It 13
because the experience of these few
months has shown that we cannot
depend on any country either for
food or for defence or for any eco-

nomic aid. No country today s
coming forward as a philanthropist
to help us.

As has ben pointed out, it may be
that when the Americans declded to
go into this P.L. 480 they wanted to
do away with their surplus stock, but
at the present moment the American
marketable surplus is gradually de-
clining which also we should take
into aceount. So, from now on we
must devote our attention to  pro-
grammes bv which in g few months
or a few years we can stand on our
own. That is possible only if this
Government decides tp pursue a
policy of making this country self-
sufficient in food.

So far there has been no such
policy whatsoever. If speeches, re-
ports, seminars ete. can give us suffi-
cient food, then under Shri Subra-
maniam there should have been more
than enough food in the country.
Similarly, the number of speeches
delivered by Shri Krishna Menon
should make Pakistan give up Kash-
mir for ever.

They are now thinking of some
emergency production, but T want to
point oup that they have no control
over the States, Tt is the States that
have to produce the food. Thev have
not been able to do anything, there is
no co-ordination. The Chief Minis-
ters agree on something, then they do
not implement it. Otherwise we will
not find this spectacle that the Plan-
ning Commission decides that some-
thing should be done within such and
such a time, the National Deve'op-
ront Council endorses it, but noth-
ing happens,
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Moreover, the emergency food pro=
duction programme is nyy going o
succecd because the Food Minister
entirely depends on official reports.
They have a plan for producing some
additional crop within flve or six
months, but that is based on some
figures supplied by the States, with-
out taking into account whether fer-
tilisers would be available etc, They
have come to some gd hoc fAgurea
This is a situation in which we can
achieve our objective, buy for that we
have to do two things. One is that
a remunerative price should be
available to the peasants, otherwise
you cannot blame them if they go in
for cash crops the second is that you
have tp give the peasants free water
ag an lncentive.

I! you approach the States, .u:¥y
say that only the Centre gives the
clearance, they cannot dg that, and
the Cenire has no capacity nor au=
thority, no power, not even persua-
sive capacity tp tell the States that
this is an emergency, for the sake
of the nation at least they must do
it. So, I think the mere slogan of
Jai Kisan has no value, As we gave
all support to the jawans, we should
give all support to the kisans put=
ting food production on a war foot-
ing, so that the kisans really shout
jai, jai, and it we give them the
primary necessities, which have not
been given so far because of the
faulty and hesitant policies of the
Government, 1 have ng doubt that
this country in no time can do with~
out any imports whatever.

Shrimati Tarkeshwari Sinha
(Barh): I am grateful to you for
giving me time to speak on this Re-
solution.

The views or the hon. Mover and
his party on this question are not
new. This has been thelr consistent
stand even when they have Leen
enjoying the bounties of PL 480 in
the shape of distribution of Jood-
grains. From the beginning  they
have been condemning this, und il was
like a hardy annual ritual to them
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and nobody took any notice of them
so far, as the couniry was not very
much impresseq by their argument.

But now the resolution moved by
Shri Mukerjee gaing a sort of re-
levance and descrves serious consi-
deration  because of the clumsy
approach made oy the USA. I have
no hesitation in saying that eves
when the Americans contribute tg re-
move the miseries of the world, they
£0 about it in such a way that they
do not get the full credit for jt. It is
more for the USA that I say this, it
is for their own good. They want to
maintain peace In the world, they
want to make the world prosperous,
the President of USA has said so
again and again in his speeches. [
have not time to quote them. They
have proclaimed continuously that
it is in their interests and the in-
terests of the free world that there
should be no gtarvation. Even the
Food and Agricultural Organisation’s
report has said that the world should
not be allowed to face starvation.
But after all this preaching gnd the
statements that they continuously
make, the kind of approach that was
made by the USA recently was
rather unfortunate, and this hus creat-
ed resentment in the country in everr
village. among all persons. If the
Communists express resentment, that
is incidental. Every one is now con-
scious of the way in which the
USA has behaved so far as PL.
480 is concerned. I wou'd appeal
to them to look to their own
Interests. If they want to maintain
the goodwill of the world, T would
appeal to them not to make this mis-
take of giving aid and getting all the
eondemnation and blame for it be-
cause thev do not know how to Im.
plement their policies,

Even today there have been  as-
surances from the USA through an
official snokesman that there are not
Eolng to be any strings attached to it
but we are conscious of the gravity
of the present situstion. We ghould
have confidence in curselves. The
moment there ate sirings attached to
it. we sha'! take our own steps to
stand up o the situation

KARTIKA 21, 1887 (SAKA)
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But this whole resolution has been
brought on a moral basis, Whay is

the rality or jmmorality  abowt
aid? Phe situation in the world s
such that it is going in more aad

more for economic aid, and there I8
more and more flexibility aboui both
trade and aid. Almost all the inter-
national agencies, flnancial and econd
mic and the countrirs which are weds-
ded to the eommunist doctrine
all conditioned by the present situa-
tion and no country in this world can
live in isolation Today's isolation
is not political iso!ation because
nationalism has prevailed even over
International communism. Most of
the countries in the Eastern European
horizon have made this known to the
world, that t lism is  holdi

supremacy and that the international
communism preached by the Chinesa
has ng locus standi in the present
day world, Why ls this? This is dus
to the fact that the world is now
convinced that nobody could live in
economic isolation. This is one of tha
way by which we can have a (o-ordl-
nated and co-operative approach “o the
world problem of economic pover-
ty and economic misery. There {s &
talk of having flexibility of approach
about the balance of payments situs=
tion. The whole thing is so much
wedded together and one thing such as
PL 480 cannot be treated In lsolation.

But I would say this that this has
come a8 a blessing in disguise 1o this
government. I have not so much
grudge against the US or other
countries in the world who could play
with the situation if we allow them
fo do so. After 18 yenry of consisteni
noise, consistent preachings and cone
sistent demand that this  country

thould be made self-sufficient, we
hear of only slogans and even the
Congress President rays: food, food.

It ix & paper tiger. That is the im=
pression of the Congress President
It is very true that after 18 years of
our existence, self-sufficiency and
self-reliance  slogans—these slngans
that we shout are the noisiest—hut we
wtill stick ta the sitwation. Own- s hise
mey are like a paper tiger. There I
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[Shrimati Tarkeshwari Sinha]

8 senicnee in  the report of the
Ministry of food and agriculture that
consiant wigilance will be maintained
on the price and the supply situation.

It is the wusual remark and the
usual reply given for all the
situations, Immediately  anything

happens, the remedy of the siluation
Is 1o eall for g meeling of the
Chief Ministers or various leaders
and solve this problem, as if food
production is going to be solved this
way. It is very tragic. Even when
we were talking about these things in
the month of September, there was a
report in the Hindustan Times that
15,000 tons of rice was allowed to rot
in Punjab and nobody was going to
pick it up. There was shortage of rice
in Bihar, Bengal, Gujarat mnd Maha-
rashtra and almost all the other States
but 15000 tons were allowed to rot.
I do not know what is the situation
today. When | asked a question about
this, the Food Minister said that he
had no information. If the report was
there, that kind of a report, should
Iimmediately be checked, even if the
report was found to be wrong. This
government of India is using DIR.
for every other situation except this
gituation. All kinds of reports are
circulating in the Press and they are
not going to check it. Even today
there is a feeling created that there is
a thirty per cent scarcity. I do not
believe In these figures but it came in
the papers. It has created grave
psychological fear in the minds of the
people. I would wish that this debate
will go as a lescon to the government
agninst whom I have every grouse,
‘They have not done enough to raise
food. they will have to try to do so,
not on paper, but actually in the field
and to Improve the situation.

ot oy fawd : TSR wEm,
& wrrftn mxew oft %7 qeel ®
SEITE W7 A QAT A qweA § T
Y wowdy v TR F 0 Y o e
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wn) Aeere W wT from o win
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urx w1 gen oo ¥ ¥ & b
At wme § W S 77 A oAme g
Ty o AT w7 dur s wph
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[t g fermr]
1At * o g3 ¥R F qww g E
afFT 3 AT & Fa0 FrvEr g ?
HIUE & &7 HAT PO AT HAT
% fax & 1 17 =rg A 9147  fw
for7 1t § 0% QY T T A7 g
17 F 1A AT qrdr §, AW AT
1 A7 IAF eg g F vy ?
¥ ATWIAN WIET THATT ATER
qrga % ag 14 g aw? e qr g St
#1 aren fI4T 74T &, W K1 4T
Iprdr &, @ X w7 S AN F faAw
qxg g w14 wf7 qFr 7 Amd,
afes g wao &1 tmar, A Ak
arzx # P g ¥ fag g
wmd | affT ag a4 g47 im, AT
| 57 1L & 3% Arfy & fraior
Wiy | Ay gAY TR A
fETrfi Or FOT TEA BT AT K AT
g1 & w1 Wz § e qTerT A
@it feara T & wma faegT g
gvr wfgz, 3% fan faarf & qa7
AT wTAT WA W IT oy
¥ fAY &g oqier wrar & gudss T
ifr | A &4 w79 B G O
w1 Gz T wEAT R

Ot WTHIT wWrenfAdT g W
gF57 wUM, A1 I wzQr AT AT
il & faa wafan & gaay s
q¥m ? I & Fag gTwl w1 owOA
Faz FT LRI T GIW | AGAT
¥ wsr % =T 97, ariafts Aa ¥
RATT AAA ® AT AT 4 I
Ffrar 3ar ? fedr @1 g1 A A A
aq afwt & w9 4 fFana &, faas miw
93 A% wATK G § | AR Al
g07 frars & 39 % T AT Faw
Yz & o ot wTer 1T E 1 W Ay oY
g% w4 @T R wifs "ma
¥ fAg sl g ¥ fag, g3 2%
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% firg, wroaal £ 9 adizdA ¥ fag
37 T F 4T T FT AT AR
O A & AFT JIAT 93N E-—R
gL gOEAr §, a1 AR &0
9T § 1

fagd widw ot & wfafafa §
faa® wrarT ot s Faai o ardor
CATHT ¥ T €T AT AL B, ¥ AT,
&3 ar# frwma §, & S gTETTORT T4,
T, G a1 wraw A & @ §
® smrmifeqi WY g9t AW % w1 73-
TIT % w| T § g a7
W & | gufAq sarT w1 AW 100 WX
12) ¥19 ferzar § 1 g9 o gl
FiE wArw ® Wy arw § 1 war woerT ¥
fgema @ wofan o7 oY 2 2zEt §
F1 wGw AfFgT wAgy, wiw frem g
TP W 5 ¥ frg advad Ak
& ara femal ¥ st WA
w{zd &1 7

oW A% FORTT ¥ @1t ww ALY
JoT §, T AF €F A7E A Iy
w1 et ot aved W@ e arfew
|rga wAAF § #17 w3 @ § 7 gut
wawrdi § ey wrar § fw g ag
g g faqr mar § | W Aar ]
eq @WT A TE qE wEr | whEA
7z 9§35 117 §, wed) o w0 mew
WET T 7 AT ATE F AT oA A ag
TR I | TET FGT AL ATH-
aw w27 fF gw & fgem &, aw
i gam ¥ o gudm & g9 01
fadt F7 ot @@t wfeq aaw
1 gAY qA 1 7 [I 4T A QF
1T FF 9, effTE § oF @I e
a1y W7 eI 7 gET & fa oy,
g TIETL FT AT AL AT E )

# gy A 1 9 0 S
g
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Shrl T. Subramanyam: Mr. Deputy-
Speaker, Sir, our country has been
steeped in poverty and is subject to
backward conditions and  sub-stan-
dards and low economic standard. To
overcome this poverty and the low
standards, we are straining our ut-
most to get into the stage of the deve-
loped countries. To remove this un-
der-development, we are receiving
assistance from other countries. It is
unfettered assistance; it is unworthy
of a great country like ours and for
other gountries also—for us to receive
and for other countries to offer,—fet-
tered assistance, we have taken every
care to see that the assistance that we
have received is not subjected to or
tled up with strings, pressures and
other things. From the beginning, we
have been adopting a policy of real
non-alignment ang independence. For
sometime, the otner countries did not
understand us; they misunderstood us,
but lately for some years, they have
correctly understood us and they have
appreciated our stand with regard to
this matter.

We have received substantial assis-
tanre in the matter of starting our
electrical undertakings, installation of
electrical plants and other industries
from the USA, from the USSR and
other countries. The USSR has offer-
ed us a number of tracters—I should
think it is about 11,000 tractors—to
effect improvement in our agricultural
production. The USA has offered us
help in the matter of installing hydro=-
electric plants, thermal plants and
power plants, for being used for irri-
gation purposes, for lift irrigation and
for installing pump sets and other
purpnses. Therefore, without anv
hesitation we have been receiving this
sort of help

With regard to the suggestion about
PL 480, I feel in the present circum-
stances, it is ne‘essary to gerk this helo
for two or three reasons. Firstly, re-
centlv we have been subject to the
emergenry; the crisls is not yet past,
Napoleon once saig that the army
marches on its belly: that is, it should
be supnlied with provisions, with
foodstuffs. They are all of strategic
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importance, anq especially so in war-
time, and particularly now, when we
have effected a permanent Lrealy
with istan.

There is also another country 1o the
north,—our neighbour there.—which
does not want to export foodgrains
but which wantg revolutions. We
should not forget thiat aspect of the
matter. There are also some elements,
some groups, some people in our own
country which would import not food-
grains but revolutions, and kceping in
mind these anti-national elements, it
is most risky to give up the import af
foodgrains.

My third reasgp is that just at pre-
sent the seasons have been very dis-
advantageous. We are passing through
very critical times. There has been
drought throughout the period, which
has overtaken all the States. I has
been very extensive and it is feared
that the seasonal conditions will be
very severe this time. Therefore, this

is not the opportune moment
when we must give up or forego
PL 480 imports. I know it s

irksome, and it is derogatary o our
self-respect, and the Minister of Food
and Agriculture, Shri Subhramaniam,
has been trying his best and has been
striking a note of optimism; there is
a ring of optimism that we must
achieve self-suMcicncy before long. I
am sure he will do it, but we must
take some concrete steps. In the last
18 years we have not taken cnough
steps in this regard. I should be
frank in this matter. We must, there-
fore, maximise our utilisation of our
frrigation potential created in the
country. The second factor is that
fertiliser plants should be started. At
one time it was sald that every State
must have a fertiliser plant. This 19
a sad story. We did not take enough
care to start fertiliser factories. We
are told that there has been diffculty
in the matter of securing sites and in
the acquisition of land; we were alwo
told that some people for whom licen=
ces were granted did not avall them-
selves of the licences for starting fer-
tiliser factories. Anyway, some reason
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has been given fo get over this. It
is a hard fact. We have to start fer-
tiliser plants as early as possible.

The third factor is in regard to sced
farms. It Las been said thal some
hybrid jawar will incrcase the yield
by four or five tlimes more than what
is at present yielded. i is possible.
The research stations must be more
active, and demonstration farms must
be staried everywhere so that the
ryots can see that by utilising these
improved methods of pgriculture, im-
proved sceds and irrigation facilities
and fertilisers, betler yields can be
secured. It is only by this way that
you can achieve self-sufficiency. We
are anxious to achieve self-sufficiency.
1 am sure that the Minister of Food
and Agriculture is ag anxious as we
are to achieve self-sufficiency, and in
the present circumstances, we should
not forego the imports under this P.L.
480,

Mr. Deputy-Speaker: Shri C. Sub-
ramaniam.

st omm  fay ;.  ITewm
wgrew, fom w3 qiedew &
WA AT W ? W oW & W
Wi 2 W7 WAG TFT G E | TTEH
A H e fawma @ 7 W aew
WA G T F HE I X I3 qWAT
& | O ErE@ Ak &1 A gy Wy
AT | ST g w1 A difo

Mr. Deputy-Speaker: The House
has rejected the extension of time.

Shrl Bade: (Khargone): All the
parties must be given an opportunity
to speak.

Mr, Deputy-Speaker; A molion was
moved that the time be exiended, and
the House has rejected it. I told
Shri Subramaniam that he would be
called at 445, But it is now 440.

8hri H. N. Mukerjee: I have the
right to reply and in any case it will
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go beyond 5 o'clock. Why not  allov:
some more specches?

Mr. D:puty-Speaker: He can take
5 or 10 minutes for his reply. I shall
allow him.

&t gt fag c Ty IO F o
ferad ? orowe 93 A fewmrag
TTEH TAHET FTAT ATZATE |

Mr. Deputy-Speaker: The food de-

bate is coming; you will have enough
time.

Shri C. Subramaniam: Sir, I am
going to be very brief in my reply, as
shortly we will be having a food de-
bate and I am told the business ad-
visory committee hag allotted 10
hourg for that. Therefore, with re-
garg to the varioug issue ralsed about
the actual food policy, agricultural
development programmes, etc., I re-
serve my remarkg to that main debate.
At the outset, I would like to thank
Prof. Mukerjee for having moved this

lution and £ d the attention
of the government, this House and of
this country on this very important
food problem

There is an atmosphere in the coun-
try today which has been created be-
cause of the emergency and the va-
lour which our jawans exhibited on
the battle front that has caught the
whole country. The nation’s mood
today is, if necessary to go alone. It
is only that which Prof, Mukerjee
tried to reflect through this resolution
But my only charge against him is,
as he and his party always do, he
tried to play politics taking advantage
of the mood of the nation, because
this resolution is not as innocent as
it looks. Tt has got certain political
overtones and political implications.

Shri Indrajit Gupta (Calcutta South
West): Of course, it has; we do not
hide that
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Shrl C. Subramaniam: He said,
when aid is given the string is not
evident. In the same way, when the
wusolution is moved by Prof. Muker-
jee, the sting or the political implica-
tion or overtone may not be quite
evident. We have to look into it He
fully substaniiateq by statement, not
by the resolution itself—there is sting
enough in the resolution jtself—=but
by his speech.

1 am in complete agreement with
him when he charges the govern-
ment thay in our attempt to imple-
ment our land reforms, we have not
been as vigorous and perhape not as
sincere as we shou'd have been. I
am prepared to accept all these char-
ges

ot vy famd - wrx A T WA
L LR

Shri ©, Subramaniam: But the
resolution is completely different. All
those things will be considered when
we discuss the food policy, where and
why we failed. But the fact is today
we are not producing enough to feed
the milions of our people. That s
definite. In that, India is not alone.
1 am not saying this as an spology
for what we have not done. If we
look across the world, most of the
countriey today are not self-sufficient
with regard to foodstuffs. The target
of self-sufficiency has been slippery
not only to India, but to many other
countries. Thig cuts scross ideology,
geography and everything. It may be
a communist country, a socialist coun-
try, m capitalist country or even &
teudal country. You find in the world
today that only a few countries can
stand up Ang say, “we are self-suffi-
cient or we have got surplus”. This
is a fact. No doubt we have been
making attempts for the last 17 or 18
years, but countries striving for @&
mu-h longer period, three times this
period, have not yet achieved self-
sufficiency in spite of their best efforts
and revolutionary approaches o 3gri-
culture. We have got to realiss loday
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that it is not by mere revolutionary
approaches or any other approuch
that v g g0ing to change the pat-
tern of agriculture ang in.Tcase pro-
duction. Qur experience has shown,
'!he world experience has shown that
it is by the application of science and
technology to agriculture and the
tra of agriculture into a
modern and scientific agricultur.- away
from the traditional agriculture that
We can achieve results. That is the
only way to schieve results.

An. bon. Member: Tall
Birlas.

that

Bhri C. Subramanlam: Even Birlas
They apply scicnce and technology.
; and technology is not pecu=
liar to a socialist country, a commu-
nist country or a capitalist country.
Whoever applies it, whether sociallst,
communist or capitalist will achieve
results and there is no doubt about it
I am not on that subject now, and [
am prepared to stand up and argue
;hmthemlurcm up for discus=
on.

Therefore, the fact today s that we
are functioning in a deficii economy
as far as foodgrains, mg far as our
food requirements are concerned I
would have very wel] appreciated if
the learned professor had come for-
ward with this reso'ution in  April
when we were gloating over the per=
formance of 1964.85, when we reached
the record production of the target of
885 million tons. If he had come
forward with this resolution then say-
ing that mow we have reached this
level of production ang therefore let
us give up the PL. 480 agreements,
I would have wvery much appreciated
it No, he did not come with this
resolution then. He now comes at the
psychological hour when the monsoon
has failed and therefore the produc-
tion has gone down. the kharif season
production has considerably gone down
and the rabl proapecis also are sti'l
un-ertain and to a certain extemt
bleak. Therefore, 1 get a little bit
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suspicious. He has come with the re-
solution when the scarcity conditions
are prevailing. It is pot as it  his
party is unaware of it. They are
proclaiming it from the housetops that
something dangerous is going to hap-
pen ang therefore the Government
should do this and do that But in
spite of this condition prevailing today
and when there is going to be a
significant ghortfal] in the production,
that he ghould offer us advice, taking
advantage of the mood of the country,
that we should give up P.L. 480 agree-
ments forthwith angd try to be gelf-
sufficient is just like somebody giving
us advi-e when we are attacked by
our powerful neighbour that we
should stand alone, we should not get
aid from anvwhere, we should be self-
sufficient. We should beware of those
friends who give us guch advice.

ot wy forerd « ofrer wiT ¥ oY |

8hrl C. Subramanlam: ‘That s
why Prof Mukerjee's advice am
unable to accept at its face value even
though many of the things he said
are quite acceptable to me.

What is important today is, in view
of the situation, in view of the mood
of the country, in view of the diffi-
culties which we are confronted with
in mreting our food problem and even
getting ald, whatever might be the
result, it is a warning to us. I am
not saying it now. I have been say-
ing it when we were getling better
production and we were in a much
safer position, that it is dangerous for
8 big country like India to be depen-
dent on foreign aid ang foreign im-
ports—'eave alone aid, more especially
foreigh  imports—from  whichever
source it might be. Particularly when
we are getting this sid from 12,000
miles away, even though they might
be willing, even though thev mayv not
be attaching any political strings to
it. it something should happen which
makes it impossible for the supplies
to come from 12,000 miles away, we
are put in a desperate position. That
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happened. There was a strike in the
United States of America—the long
shoremen strike—for three months,
and it immediately affected our posi-
tion. I do realise jt is the most dan-
gerous situation for a country to be
dependent upon foreign imports, not
because it is the Uniteg States of
Ameri~a, but because the imports
come from 12,000 mi'es away and we
have to cover 12,000 miles to get the
eupplies here. Of course, it is not
even the distance which matters to
our Communist friends, but it is the
United States of America which mate
fers. That is no concern of ours
(Interruption). As far as we are con-
cerned, we have adopted a policy of
friendship with all the nations, and if
we are nccepting oid today, we are not
apologetic about that, we have been
accepting it from all sources. But
from whatever sour-e it may be, if
there are political strings attached to
it, whether hidden or open, we are
not going to accept that. That has
been declared from houselops. I can
give this assurance to this House that
we do not require our Communist
friends to warn us about political
strings; we are quite capable of tak-
ing care of po'itical strings. And
even though thev may be prepared to
forget these political strings when it
suits them, as far as we are concerned,
we are not going to acrept political
strings in whatever circumstances it
might be and from whatever quarter
it might be.

The point for consideration ig this.
Todav we are in a difMicult situation;
particularly during the coming vear
we are going to be in a difficult situ-
ation and we have to meet this situa-
tion. It is not merelv PL 480, it is
not merely US aid but international
co-operation and assistance from the
various friendlv countries woulg be
sbsolute'v ne-essarv to tide over this
crisis. Therefore, at this  critical
juncture if we go about and sav in &
huff “no. we do not want aid™ it will
be committing not only a political sui-

cide as far as the party is concerned
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but others may take advantage of it
and create sufficient difficulues for the
overnment, for the party and ulti-
mately for the country. Therefore,
we have to be cautious about this,
particularly in the coming years. 1
want to say with all humility and
with a full sense of responsibility that
it anybody says that in the coming
years we are going to go alone with-
out any aid whatsoever, he is living
in a fool's paradise. I want to make
it quite clear that we have to depend
on foreign aid. But if it is a ques-
tion of strings attached to it, our
honour is much more precious to us
than anything else. We have proved
it at all times and in all circumstonces,
whenever we faced any crisis.

Therefore, if this House and the
country want that we shoulq reach
self-sufficiency, as far as I am con-
cerned, as far as this Government is
concerned, | want to give this pledge
that we shall do everything possible
to become self-sufficient and to see
that we get rid of our dependence on
foreign imported foodgrains as early
as possible.

An hon, Member: How?

Shri C. Subramaniam: For that I
shall place before the House concrete
proposals—not on this occasion but
when the food debate comes—on the
basis of which we are going to achieve
self-gufficiency. Al that time you
may scrulinise, criticise or modily
that programme and I am prepared to
Listen to your advice. But at this
hour when we are in difficulties, when

m_there is going to be a scarcity which
- perhaps we did not witness for quite
a long time in the history of our
country, if we have to accept this
suggestion that straightway we should
get rid of PL 480 imports we would
be taking too dangerous a risk and 1
am not prepared to play with the
liveg of the people, even if it is for
satisfying our Communist friends.
Therefore, I would appeal to Profes-
sor Mukerjee to take this assurance
given by me on behalf of the Gov-
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ernment. After all, I am having

meeungs§even with Opposition pary
leadera.

Shrimati Benu Chakravartty (Bar-
rackpore): You are very kind.

Shri C. Subramaniam: No, it s
for my own benefil. 1 am meeting
members so that I may be benefiled
by their suggestions. Therefore, it s
for my own benefit. Let us not have
A running commentary. Even though
it might be from a lady Mcmber, still
I resent it....(interruptions) There-
fore, when we come forward with our
prograinmes ang po'icies to be follow-
ed during the Fourth Plan, il is time
enough to criticise us, to give us
suggestions and to make modifications
in the programmes. Bui I would re=
quest the House and the country that
in this hour of difficulties we should
not take any decision in a huff. As
far as geiting aid without political
strings atlached o it is concerned, 1
think we should leave it to the Prime
Minister to play the gamc properly.
Let us have faith and confidence In
his leadership and serve the country
to the best of our ability.... (inter-
ruptions). So far as they are con-
eerned, at one end they will complete-
ly support the government; at the
other end, they will try to pull us
down by our legs. This is, unfortu=
nately, the difficulty with rogard to
this, some sort of National United
Front, and all those things: but we
are quite aware of it. Therefore,
while we have got to be cautious iIn
accepting aid. while we have to take
a'l steps for the purpose of reaching
self-sufficiency, I am not in a ponition
o accept the Resolution ns it has
been moved.

‘There is a constructive approach
made in Shri Shivaji Rao Deshmukh's
Resolution which not only highlights
the importance of getting rid of Iit, but
also indicates the lines in which we
have got to move. Therefore, I would
recommend to the House to accept that
Resolution which makes a construe-



Imports of

17 3
[Shri C. Subramanyam]

tive suggestion with regard to the
approach to this matter. ] would
support that Resolution and for the
reasons which I have already slated,
with all the force at my command, I
have to oppose the Iesolution of Shri
Hiren Mukerjee; not that 1 oppose or
1 am against many of the things which
he has said for the purpose of attain-
ing self-sufficiency—I shall take ad-
vantage of those suggestions—but
because of the political implication
and the political overtone I am oppos=
ing this Resolution.

Bhri S8hivajl Rao 5. Deshmukh:
Permit me, Sir, to thank the hon.
Minister for accepting the Resolution
which I have moved.

Dr. L. M. Singhvi (Jodhpur): This
bas been mentioned time and again
in this debate in this House and the
Minister must make it clear whether
Shri Patil did have a brief from the
Government of India for negotiating
PL~-480 which the Government of USA
and whether he did sctually negotiate
or whether it was all entirely un-
authorised negotiation. It is a very
important political matter that two
Cabinet Minister's run counter to each
-other and the House should demand a
satisfaction in regard to this matter.

Shrl Bade: Cur Ministers go on
saying that because our country is
going through scarcity, PL 480 is neces-
‘sary for some years; but let him say
for how many years he is going to
continue this thing....(Interruption).

Shri H. N. Mukerjee: Mr. Deputy-
Speaker, Sir, you will forgive my say-
ing it, but 1 was almost sick when
listening to the speech of the Food
and Agriculture Minister. If it was
not for the fact that I found in the
approach of many of his Congress cal-
leagues an understanding of the pre-
sent position and also & sympathetic
approach to the Resolution which I
had given notice of, I would have
felt like saying that if we are suppos-
.ed to function in Parliament on the
terms which the Food and Agricul-
ture Minister has put before it, we
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should refuse to do so and there cou:'d
be no decent parliamentary set-up,
While members of his party, Member''
after Member, had given notice of
amendments accepling my formula-
tion and adding an operative part to
it, he chooses to say that because it
comes froin @ Communist source, he
has very wvivid suspicions about our

motives and, therefore, he cannot
accept it.

$bri Indrajit Gupla: Buspicion-
minded man.

Shrl H. N. Muokerjee: If he could
point out rational arguments to say
that what I have said is not correct
that our continued dependence on
these PL 480 imporis have not hurt
our honour as well as our interest, if
he could point out rational argu-
ments, 1 would have said that he has
done a good job. He does not do it;
he takes shelter behind all kinds of
innuendoes and insinuations and he
expects that when his Prime Minister
calls us for consultations, we should
take him at his word and go along, sit
along with him at the table and
discuss things. Tf we are not taken
on trust when we are operating in
this place, we should know what is
what. If this kind of mentality is
behind the mind of the Food and
Agriculture  Minister, we should
know what is what. If we do it
properly, if the Prime Minister comes
and says something of that sort, we
would know what to say in regard to
it. But I take it that when Member
after Member of the Congress Party
has taken a different attitude, T am
not going to take much too severe a;
view of the pettifogging attituds
which was shown by the Food
Agriculture Minister,

Shri C. Subramaniam: I have spoken
on behalf of my Government and my
party.

17 hrs.

Shri H. N. Mukerjee: Let the Food
and Agriculture Minister exercise his
importance as member of the Cabi-
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net which is supposeq to function cn
the basis of joint jesporsibility. Bu!
pthis Lind of gaix is chasclenstic of
the Government and | say, 1 am very
sorry for the administration which
we have got.

I ean undersiana sarimati Tarkesh-
wari Sinha saying that she was a
little perturbed that the United States
hud made a clumsy approach and she
apealed to the United States not to
make such mistakes. It is & very
honest approach and I can understand
that sort of thing. Bun Mr. Subra-
maniam had the gumption to say that
it is only because of scarcity condi-
tions todsy and because we have the
desire Lo fish in troubled waters that
we have brought this motion. I tried
to point out with reference to facts
and figures that even though in 1964-
66 we did have the record production
of 87'4 million tonnes, it was exaclly
in that particular year that under the
egregious mismanagement of (he Food
-ang Agriculture Minisizy this country,
from Kerala to Assam, did have food
crisis all over the place. 1 tried t2.
point oup how after the Government
got enormous allocations of P.L. 480
imports from 1960, it wag exactly ut
that point of time that the Food and
Agriculture Ministry absolutcly col=
lapsed. 1t did nothing of iis job.
The procurement went down and as
far as the distribution is concerned,
the less said sbout it the better. I
said over and over again that it
only because you got what you consi-
dered to be a generous bounty from
'un United States which you thougbt
was absolutely withouy strings—I am
not going to reflect upon its motives—
that you in a self-satisfied fashion
forgot to do your duty as the adminis-

with so much PL. 480 bounty coming
in, we could nmot build buffer glocks.
On the contrary, there was conspicu-
ous consumption by the friends of
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those people who sit on the Treasury
Benc! and now they have the
gumnpl to say that we try to fish
in {roubled waters.

Only the other day I was in Mysore
and 1 learnt gbout the drought there
and about the anxiety in the minds
of the people therc. We share their
anxiety. It s only because we wanl
basic remedy of & situation that has
been aliowed to go from bad to worse
that we have brought forward thu
Hesolution. 1 say, use of the
shock treatment which the Indo-Pak-
istan conflict has given we can now
get our people to do something really
drastic. We can call upon the patrio-
lism of our people even o  suffer
some privations in order that we can
basically solve the food probiem ol
our country. It is only because of
that we have brought up this matter
al this particular polnt of time.
The Minister might dislike the look ot
us—he is quite eptitled to hig pro-
fcrences.  Bul what ig the poing of
view that we have given? 1 am ready
to accept the amendment of Shri
Shree Narayan Das. He js not pre-
sent here possibly because of a whip
given to him. I am ready (o accept
his amendment. 1 am ready to accept
his amendment of Mr. Dwivedy. Let
me read the amendment of Shn
Shree Narayap Das:

“In view of the continued de-
pendence on Importy of foodgrains
under P.L. 480 agreements with
the United S'ates which has made
the nation complacent in efforts to
be made for inc food pro-
duction, the recent attitude of
U.S.A_in ts regard and the fact
that it s Injurious to our ecomo-
my, this House is of opinion that
earnest efforls be made 10 make
the country self-sufficient 4t an
early dale and in the meantime
foodgrains should be procured
only from such countries as do
not stlach any strings political or
otherwise to such supply.”

I am ready to accept this gmendmen
There is no formulstion with which
he can possibly disagree. Though he
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might dislike the look of us though
he may not like to support whatever
resolution we try to sponsor, though
we go unreported in the papers, wo
have even a hostile House )jstening
to our arguments. Mr S. K. Patil
the pioneer in this matter went o
the United States. I do not hesitate
to say thay I admire the oMclency of
the people of the United States who
ean produce such wonderful things In
America. Their production ls so highly
efficient. T never hesitate to sav that
There is no harm in importing some-
thing from abroad if you are in need
of it. T said that during the course
of my speech. I have no objection
to an attempt being made at one tim».
it it was an honest attempt, to build
up buffer stocks from foodgrains im-
ported from United States or from
somewhere else. T smid all these
things but at the same time what has
actually happened? What ‘ms hap-
pened lg that the induction of these
PL. 480 imports hes meant complac-
ency in the administration, in the
efficlency . and a repudiation and die-
avownal of nationally accepted agra-
rian policles.  (Interruptions). Who
goes agnin to the United States® The
Prime Minister, as T had occasion the
other day to say; was behaving llke a
shy malden, saying ves ang no. We
ought to know what is what and whe-
ther he s going to the United States
nr not. Mr. Patll goes and comes
back., He should have been here.
His first responsibility is ts Parlin-
ment and he should have been here
to listen to what has been gald when
he was telling the Press in Bombaey
and London thamt he had got the
United States to renew PL 480 assis-
tance. (Interruptions),

When T listen to Mr. Subramaniam.
T am iInclined to belleve what 1 did
not belleve in the first Instance. 1 did
not refer to It. T say in the Hindu-
stan Times vesterdav 4 gtatemen®
acribed to him. He s subposes to
have told the Congress Parllamentary

Party that we should not ereaty diffie
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culties for the United States in giving
food aid by indulging in brave and:
heroic talks. The House shoulq like
to find out from Mr Patil whether or
not he has given some kind of an
assurance. Whatever iy is, the Hon.
Minister does pot deal with ¢hat kind
of thing. He does pot with us %
create difficulties in the way of the
U.S. Administration, 1 am not con-
cerned about creating difficulties or
not creating difMiculties for the U.S.
Administration. It g too powerful,
12,000 miles away, with its hydrogen
and atomic bombs and, God knows,
what other methods of destructions
and infiltration into different coun-
tries. They use food as sn instrument
of power and that Iz why they have
found this utilisation. the way the
Government have utilised P.L. 480 in
this country. T warn this Government
to beware and that is why T want it
to utilise this present patriotic
occasion when people are ready even
to suffer privations in order to stand
on our own feet and give a proper
answer {o those people in the United
States or the United Kingdom who
are blackmailing us and are trying to
ret us to do things which would be
against the grain. That is why T have
put forward my Resolution. I am
Teadvy and  willing to accent the
amendment of Shrl Shree Narayan
Das. Possibly it is palatabls to Mr,
Subramanlam also. T would say that,
if there is gnything called consclence,
if there is anything called moral
approach or anvthing of that sort,
whatever the difference which you
mav have regarding the work In
Parliament. thie amendment which 1 s
am acceoting should be accepted b¥
the House.

Shrl Sonavane (Pandharpur): Un-
less the House agrees to extend the
time, the tlme should not be extend-
ed. The sense of the House should
be taken first.

Mr. Mepulv-Rpeaker: These amend-
ments. 2 and 13, are negative amend-
ments. T shall put them to vote.

i v A—)
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Does he accept Shri DeshmukMs
amendment.

Shri H. N. Mukerjee: 1 accept only
the amendment of Shri Shree Narayan
Das, which is a substitute motion.

Mr. Deputy-Speaker: But he is not
accepting it.

Shri H. N. Mukerjee: Who s he to
accept or not to accept? Let it be put
to the vote of the House.

Shri Indrajit Gapta: He has no
business to amccept or not to accept.
He is not moving a Resolution.

Shrl H. N. Mukerjee: I have accept-
ed the amendment of Shri Shree
Narayan Das. That ghould be put to
vote first.

Mr. Depuiy-Speaker: I shal] put
Shri Shree Narayan Das's amendment
to vote. Mr. Mukerjee accepls it.
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'l'hf question is:

That for the original resolution the
following be substituted namely:—

“In view of the continued de-
pendence on Inports of food-
grains under P.L. 480 agreements
with the United States which has
made the nation complacant in
efforts to be made for incremsing
food production, the recent atti-
tude of USA. in thiy regard and
the fact that it ls injurious to our
economy, this House i3 of opinion
that earnest offorts be made to
make the country self-sufficient
at an early date and in the mean-
time foodgrains should .be pro-
cured only from such countries as
do not attach any strings political
or otherwise to such supply.”

The Lok Sabha divided:

Division No. 4] AYES [19.7 hrs
Bade, Shri Gupts, Shri Indruiit Pottekkatt, Shel
Chakrwvarrty, Shrimsti Rems Kakkar, Shri Gauri Shankar Reddy. Shri Cawars
Chandwurl, Shri Tridib Kumar Mukerpee, Shri H. N. Warior. Shri
hatterjee, Shri H. .

NOES
Akksmma Dev., Shrimat] Judhav, Shri M. L. Patel, Shei P. R.
Alagesan, Shri Tadhav, Shri Tulshidas Putil SheiD. 5.
Alva, Shri A, 8, Jedhe, Shri Pratap Singh, Shei
Balskrishnan, Shri Karuthiruman, Shri Ram Swarup, Shel
Barua, Shri R, Keishing, Shi Runhang Rane, Shri
Brajeshwar Prassd, Shri Kotoki, Shri Liladhar Reddy, Shri Lings
Chandribhan Singh, Shri Koujalgl, Shri H. V. Samants, Shri . C.
Charuredi Shri 5. N. Krips Shankar, Shri Sen, Shri P. G.

QIL:GJH Shri Chandraman|

Lalit Sen_ Shri
Chavan, Shri D. R. Lobir, S NN,
Chuni Lal, Shri Malaichaml, Shri
D, Shri B, K, Mathotrs, Shri Inder J,

Deshmukh, Shri Shivar Rac §
Dorai, Shri Kasinaths

Krishns, Shri M. R.

Mehrotre Shri Brsi Bihan
Mirzs, Skri Bakar Ali

Siddsnanispps, Shei
Sinha, Shri Satys Nareysn
Sonavane, Shil
Subbarsman, Shri
Subrsmanism, Shri C,
Subramanysm, Shn T,
Summn Pranad, Shri

Dwivedi, Shei M. 1. Mishra, Shr Pibhuti Tiwary, Shri K. N.

5 Muharnmad lemail, Shii Tiwwry, Shri K. §.
Firodla, Shri Mubane, Shri Ulksy, Shri
Ganapati Ram, Shri Muthish. Shri Vialvi, Shri
Heda, Shn Niranian Lal, Shri Venkstasubhaish, Shri P,
Hem Raj, Shri Patel, Shri Man Sioh P, Yadab, ShriN. P.
Himatairgha, Shri

Mr. Deputy-Speaker: The result of
division is:
Ayes , 10;
Noes 82.
The motion was negatived,

Mr. Deputy-Speaker: 1 wlll
pul the last amendment, No. 15 by
Shri Shivaji Rao 8. Deshmukly, which
is 3 substitute Resolution, to the voig
of the House.

now
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[Mr, Deputy-Speaker]
The guestion is;

“That for the original resoiu-
tion, the following be substituted,
namely:—

‘This Houde iz of opinion that
in ordet to imrplement as part of
the Fourth Plan an  jptegrated
Bevelopment Programme of
agriculture to make the country
self-aufficlent in foodgralng and
with & view fo progressively
curtatl and ultimately stop P.L.
480 imports, the Government of
India  should ensure & Te-
munerative and economic price
to the farmer; give |highest
priority in providing the farmer
chesp credit and the material
inputs such as fertilisers, pesti-
cides, better seeds, water and
agricultural machinery; and
assign gdeguate resources {or
giving & new orientation and
emphasis to ggricultural re-
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search to enable it to tackle the
problems which inhibit agricul-
tural productivity.,'” (15

The motion wgqs adopted.

Mr. Deputy-Speaker: All the other
amendments fall through.

—

17.174 hrs.
BUSINESS ADVISORY COMMITTEE

FoORTY-FIRST HREPORT

Shri Rane (Buldana): Sir, 1 beg to
present the Forty-first Report of the
Business Advisory Committee,

17.18 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Monday,
November 15, 1985/Kartikq 24, 1887
(Saka).
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